
BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 356 OF 2022 

 

IN THE MATTER OF: 

Babu Lal & Ors.       …Applicant 

VERSUS 

State of Rajasthan      …Respondents 

INDEX 

S. No. Particulars Page Nos. 

1.  Report in compliance of order dated 06.09.2022 

on behalf of the Rajasthan State Pollution 

Control Board (RSPCB). 

 

2.  ANNEXURE – 1 

Final Mine Closure Plan &its compliance has 

not been furnished as the mining lease still 

possess mineral reserve & is valid upto 2061 

 

3.  ANNEXURE – 2 

State Boards’s official visited the mining lease 

area on dated 04.10.2023 & has reported 

observations 

 

 

 

RAJASTHAN STATE POLLUTION CONTROL BOARD 

Through its Counsel 

Nishant Awana 

Advocate 

A-320, 1st Floor, Defence Colony, New Delhi-110024 

Ph- 011-35550654, +91-7838760760 

nishantawana@outlook.com 

Date: 05.12.2024
Place: Delhi
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